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Advanced Courses in Architectare

2632. Shri Shre¢ Narayan Das:
Will the Minister of Education be

pleased to state:

(a) whether it is a fact that
arrangements Mor advanced courses
in architecture in the country are
not of high standard;

(b) if so, whether it is proposed to
send a number of Indian students
abroad for advanced courses;

(c) whether the attentlon of Gov-
ernment has been drawn to the fact
that on a mnumber of occasions
foreign firms of architects have been
engaged to design residential accom-
modation in this country; and

(d) if so, the steps taken to pre-
went it in furture?

The Minister of Information and
Broadcasting (Shri Raj Bahadur): (a)
Advanced courses in  Architecture
wherever conducted in the country are
of high standard;

(b) Indian students are sent abroad
for advanced studies in engineering
and technical subjects including Archi-
tecture, not because the facilities in
India are not of high standard but
mostly because it affords them an op-
portunity to see the latest develop-
ments and techniques adopted there;

(c) No foreign firm of architects has
been d by the Gover t of
India to design residential accommoda-
tion in the country;

(d) Does not arise.

Allotment of land ete. to Repatriates
from Burma
2633. Shri N. R. Laskar:
Shri R, Barua:
Will the Minister of Labour,
Employment and Rehabilitation be
pleased to state:

(a) whether it is a fact that
Secretary (L. S. & G.), Delhi Ad-
ministration issued instructions te
the New Delhi Municipal Committee
and Delhi Development Authority for
aliotment of shops, accommodation
and plots to the refugees of Burma
on priority basis;

(b) how many shops have been
constructed and plots allotted to the
refugees so far;

(c) how many applications in this
connection have been reccived from
the refugees of Burma; and

(d) if the reply to part (b) above
be in negative, the reasons therefor?

The Deputy Minister in the Ministry
of Labour, Employment and Rehabili-
tation (Shri D. R. Chavan): (a) Yes,
Sir.

(b) and (d). About 45 applications
have been received so far for allot-
ment of shops and plots. The question
of allotment of residential plots to the
repatriates is still under the considera-





